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SHRIJAIRAM BAMESH: Sir, the Central Zoo Authaority has taken up a breeding programme for
the 1 critically endangered species of which the Himalayan Manal, which ig endemic to Himachal
Pradesh, is one. There are many other species for which the Central Zoo Authority has taken up the
breeding programme. Orne of the most prominent i the vulture which has become almost extinet in
our country. But, | am pleased to say, Sir, that near Pinjore, we have had a very successiul breeding

programme for the viulture and very soon we will be seeing the returm of the vulture to our skies.

Ag far as the Himalayan Moral is concerned, this Is an ongoing programme of the Central Zoo
Authority; this is one of the fourteen species that have been taken up. We are indeed very much

concerned about revival of these endangered species.

Sir, gabout the first part of the guestion the hon. Member has asked, in this nature park there
are 198 zoos In the country; of which these two nature parks are part of that categary. They belong to
the smaller part of the zoos. But the fact is that in these nature parks it is not just the animals but it is
the entire biadiversity that is focused on. It is the effort of the Central Zoo Autharity. Ultimately, these
are maintained by the State Governments. But, it is the effort of the Central Zoo Authority to ensure
that the entire biodiversity is maintained. There is an upkeep programme. Ultimately, the younger
generation, the schoal children, visitars are also made aware of the value of the biodiversity in its

entirety.
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Betterment of wildlife by Central Zoo Authority

T#103. SHRI KAPTAN SINGH SCOLANKI: Will the Minister of ENVIRONMENT AND FORESTS

be pleased to state:
(&)  the efforts being made by the Certral-Zoo Authority for the betterment of wildlife;
(b)  the number of animals died in different zoos during the last two years;

(c) whether Government has fixed the respansibility in view of the incidents of deaths of

arimals in zoos ; and
(d) ifso, the details thereof ?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI
JARAM BAMESH): (&) and (d) A statement is laid on the Table of the Houze.

TOriginal notice of the guestion was received in Hindi
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Statermnent

(a) The Central Zoo Authority oversees & enforces minimum standards and norms for
upkeep and healthcare of animals in Indian Zoos through Recognition of Zoo Rules, and provides
them technical and other assigtance for improvement and restraing mushrooming of unplanned and

ill-conceived zoos.

() During 2008-2009 & 2009-2010, 1699 and 1792 animals respectively have reportedly

died in different recognized zoos of the country.

(c) and (d) As the zoos are administered and run by State Government through Forest
Department or Municipal Corporation or Trust/Society, actions are taken for fixing responsibility by
the cancerned State Gavernment. The Central Zoo Authority oversees the implementation of rules

and regulations and accardingly grants ar cancels the recognition of zoos.
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SHRI JAIRAM BAMESH: Sir, | would like to clarify that there are 198 Zoos in the country, of
which, only ane is run by the Central Government. 197 are run by the State Governments, by public
frusts, by NGOs and by private individuals. It is nat humanly possible for me ta intervene in all 128
zoos. The zoo that is directly under my authaority, which ig the Delhl Zoo, | can take Tull responsibility
for. Sir, a= far as the martality rate ig concerned, the mortality rate, the han. Member is right, it iz a
cause for worry, but, when you look at the mortality rate in our zoos, i1 s between & 1o 7 per cent.
The international norm that is prescribed for an acceptable mortality rate ig 7 1o 8 per cent. So, we
are well within the intermational norm, but | am nat defending the deaths of animals in our zoos
because of poor upkeep. Sir, wherever we have got the information, wherever we have the authaority,

we have moved. For example, we have withheld recognition for the Sayajl Bagh Zoo in Vadodara; we
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have taken tough action against the Kanpur Zoo; we have closed the Meham Zoo in Haryana. We are
also taking strict action against zocs in Indore and Gwalior. So, whatever the law provides under the
Central Zao Autharity, whenever the information comes to us, we take action. But, the hon. Member
should please appreciate the fact, Sir, that zoo maintenance, zoo Upkeep is the primary respongibility

of the State Government.
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SHRI JAIRAM BAMESH: Sir, there are two impartant initiatives we have taken, which | would
like to apprise the hon. Member of. Cneig, of course, the preparation of the master plan for each of
these 198 zoos. Cut of these 128 zoos, 139 master plans have been prepared. So, by and large,
maost of the important zoos have had their master plans prepared. These master plang are now being
locked at by the Central Zoo Althority in consUltation with the relevant management, with relevant
State Governments, and it is our intention to ensure that all maintenance, operation and expansiaon of
the zoos are in consonance with the master plan. Sir, the second initiative that we have taken ig the
restructuring of the Central Zoo Authority. Right now, the Central Zoo Authority is hardly an authaority .
It is only an authority on paper. We have taken major steps to expand the Gentral Zoo Authority. 1am
pleased 1o inform the hon. Member that & propoeal to start five regional offices of the Central Zoo
Authority i right now under examination at the highest level of the Government, and | expect the
Cabinet approval for this proposal very soon. Thig would also involve substantial strengthening of the

Central Zoo Authority in Delhi as well.

One mare issue that | would like to iInform the hon. Members that the Central Zoo Authority has
an agresment with the Indian Veterinary Research Institute at lzatnagar near Bareilly and they are the
technical advisers to the Central Zoo Authority to ensure that the health of animals is kept and the
mortality rate is kept down. It is a huge task, Sir. But, | would like to assure the hon. Member that
with the restructuring of the Central Zoo Authority and with the preparation of the Master Flans, |

hope to see some Improvements in the manner in which the zoos are maintained in our country.
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SHRI JAIRAM BAMESH: Sir, to the best of my information as available to me old age,
pneumonia, gastraintest, etc. are the normal factors that have been respongible for the mortality. As
| said about the mortality rate, while it is true that there are 1700 deaths, ultimately, you have to look
at the mortality rate that is what counts. The mortality rate is between & to 7 per cent which is not
glarming by international standards, but certainly a cause for warry. We should bring the mortality
rate down. | would not like the hon. Members to be under the impression that animals are dying in
our zoos and somehow our mortality rates are far in excess of that Is normally accepted all over the

world.

SHRI'Y.P. TRIVEDI: Sir, the hon. Minister has given ug the total number of deaths taking place
in aur zoos. He has not given us the break-up of the species. Iz it true that some species are maore
vulnerable to death in our zoos? Is it alsa true that when there is a single animal, without a mate,
there are very many chances of that animal dying? Should we not have the pair together whenever

they are kept inzoos?

SHRI JARAM BAMESH! Sir, | would be glad to furnigh to the han. Member the information
species-wize mortglity. It is true the angwer gives anly the gross numbers and it is perfectly possible
that the mortality is higher in certain species. But | would be glad to provide thig information

separately to the hon. Members.

DR. CHANDAMN MITRA: Sir, | would like to know from the hon. Minister - of course, firet, |
wolld thank him for the very candid reply that he has given an thig issues - whether the Government

hag & clear-cut policy with regard to zoos in the future that we have. As you have stated, we have
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128 zacs in the country. Is there any plan to increase these numbers, or are these numbers going to
be gradually reduced because the candition in several zocs in smaller towns is actually quite pathetic
and there are very few trained staff? Perhaps, but | am not sure, it is subject the Minister needs to
investigate, the mortality rates are probably higher in some of these smaller towns® zoos compared to
the big cities where they are better maintained. In the light of this, in the light of the mortality and in
the light of fact that & number of zoos over which the Central Zoo Autharity has no control, it does
not have trained staff, does the Government have any plan of phasing out some of the smaller zoos
and clubbing them togsther where better health care and facilities can be provided to the captive

arimals?

SHRI JAIRAM BAMESH: Sir, palicy on the new zoosg ig two-fdd. One ig, not only does it
require approval by the Central Zoo Authority but it also requires the approval of the Supreme Court .
This Is asg far as the new zoos are concerned. Sir, | have been very careful in agreeing 1o new zoo
proposals except in 2o far as they relate to relocation. The hon, Member is aware, for example, that
the zoo in Alipore, a very historic zoo, ie cramped and the State Government has come forward with
g proposal for a part relocation which we have agreed to and which we are funding. Similarly, in the
city of Mumbai there have been propozals for relocation given the current location of the current zoo.
So, [ for one, in answer to the hon. Member®s guestion, would say, am very cautious inso far as new
7oos ge nova are concerned. But certainly, there is a cage for cangalidation. There is certainly a case
for relocation from some of the congested urban areas. The lacation for zoos, if you look at it from an
ideal point of view, Sir, the Vandalur Zoo in the city of Chennal is a zoo that I2 ideally situated. It ig nat
in the municipal precincts. It is far away from the city. It has got a large land area and people can
generally enjoy being in the zoo urlike the zoos In some other cities or in small towns which happen
to be bang in the middle of the city. Sir, as far ag the mortality rate in small towng is concerned; | will

get this information and pass it on to the hon. Member.
Recommendations of Farest Advisory Committee to tackle illegal mining

#104. SHRIMATI SHOBHANA BHARTIA: Will the Minister of ENVIRONMENT AND FORESTS

be pleased to state:
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